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plantation scheme and this has been highly 
successful. Beyond this, at present there is 
a scheme to utilise forest and waste lands 
in O~issa, Mysore and Goa for cashew 
plantations. 

Mr. SPEAKER: The Questions and 
replies are in consultation, I think. 

Stress on Irrigation after Mid-Term 
Appraisal of Fourth Plan 

"821. SHRI SHYAMNANOAN 
MISHRA: Will the Minister of PLAN-
NING be pleased to state: 

(a) whether the reorientation of the 
Fourth Plan after the mid· term appraisal is 
expected to lay a much sreater stress on 
irrigation ; and 

(b) if so, whether any physical target in 
this respect has heen indicated to the 
Planning Commission? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN OHARIA): (a) Until the work 
on the mid-term appraisal of the Fourth 
Five Year Plan, which have been taken in 
hand. is complete, it will not be possible 
to say anything in this matter at this 
stage. 

(b) Ooes not arise. 

SHRI SHYAMNANOAN MISHRA; 
May I know whether there is any idea to 
give it a major priority in the new scheme 
of orientation? 

SHRI MOHAN OHARIA : While 
having the reappraisal of the Fourth Plan 
emphasis shall beon such schemes which are 
production-oriented and also job-oriented, 
Minor and medium irrigation schemes being 
production-oriented and job-oriented, 
naturally, there would be a lot of emphasis 
on them while the reappraisal of the Plan is 
being undertaken. 

SHRI SHYAMNANOAN MISHRA: 
May I know whether the fact of regional 
imbalance in this respect would also be 
kept in mind? 

SHRI MOHAN OHARIA : The fact 
pf rellional illlbalance is IIlwllYs kept in Illm4 

but the House is aware that it is ultimately 
the State Plans and it is for the State 
Governments to decide the priorities. How-
ever, it shall be the endeavour of the 
Planning Commission to bring to the notice 
of the State Governments these imbalances 
and to ractify them. 

SHRI CHINTAMANI PANIGRAHI: 
We are hearing of this reappraisal of Fourth 
Plan for a long time. We would like to 
know by what date they are going to com-
plete the reappraisal of the draft Fourth 
Plan and whether they are going to seek 
some more allotment so far as medium 
and minor irrigation projects are concerned. 

SHRI MOHAN OHARIA : We have 
already started the work of reappraisal. 
The Planning Commission has been consul-
ting the various experts, technologists, 
scientists, political experts and whosoever is 
concerned with planning. Similarly, we 
shall be consulting the Chief Minisler and 
the respective ministers of the State Govern-
ments. This process will naturally require 
some time. But I can say that within the 
three months to come this work of reapprai-
sal should be complete. 

So for as the second part of the 
Questbn is concerned. it cannot be said at 
this stage what would be the allocations. 
But, naturally, having regard to the massive 
challenges we are facing today, we shall 
have to find out how we can re-moblise our 
resources and how we can meet the 
challenges. 

MR. SPEAKER: You don't want any 
bonus allowance? 
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allocations are made according to the guide-
lines laid down hv the National Develop-
ment C,)uncil which consists of Chief 
Ministers and. in that f:·rmula, care has 
been taken of the hack ward areas and to see 
how these regional imbalances arc hOI'glll to 
an end. 
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SHRI MOHAN DHARIA : It shall be 
our endeavour to see that job-oriented 
schemes are given priority. 

SHRI M. SATYANARAYAN RAO: 
would like to know from the hon. 

Minister "hether in view of the experience 
that major irrigation projects have not 
solved our problems, the Government is 
taking any measure.;; to concentrate on minor 
irrigation schemes. 

SHRI MOHAN DHARIA : Ihe country 
needs major and minor and also medium 
type of schemes. It all depends on the 
local conditions. But it is true that in 
order to achieve better productivity without 
any gestation period, minor irrigation should 
be given more emphasis. 

Textile Mills taken oYer by State alld 
Central Government AgencIes 

*827. SHRI S. R. DA.MAN[, Will 
the Minister of FOREIGN TRADE be 
pleased to state: 

(a) the number of cotton textile mills 
taken over by the State and Central 
Government agencies during the last one 
year, how many of them are working at 
present and their working results; 

(b) the number of mills under examina-
tion and by what time they will be reopened; 
and 

(c) the steps taken to stop further 
closure of mills 1 

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA) : (a) 
to (c). A Statement is laid on the Table of 
the House. 

Sfa"menf 

(a) During the last oae year, the 
management of eight cotton Textile Mills 
has been taken over by the Government 
under Section 18A of the Industries 
(Development a~d Regulation) Act. The 
respective State Textile COIporation has 
been appointed as Authorised Controller in 
respect of six mills, while the National 
Textile Corporation has been appointed as 
Authorised Controller of two mills. Out 
of these eight mills, five mills are working. 

(b) Presumably the Hon'ble Member is 
referring to the closed mills. The affairs of 
.ix such mills are being investigated and 
Investigation Committees reports in respect 
of 8 mills are under examination. It is 
very difficult to state as to when these mills 
will re-start working. 

(c) A working group under the Chair-
manship of Managing Director, National 
Textile Corporation is examining the ques-
tion of modernisation of sick cotton textile 
mills. 

SHRI S. R. DAMANI: According to 
the statement, eight mills have been taken 
out of which five mills have started working. 
Three mills have not started working. May 
I know from the hon. Minister the names 
of - these thr~ mills which not .tartC<! 




